Reserved

CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD BENCH

- ALLAHABAD,

Allahabad this t he 17h day of TJ}J.,M,MJ.,."‘I 2000,

Original Application no. 1709 of 1994,

Hon'ble Mr, M.P. Singh, Administrative Member,

Buchan Sharma,

S/0 Shri Vidhan Shamma,

R/0 K.F. 19, Triveni Bihar, Allahabad,
New Cantt.,

Presently working as Carpenter in Garrison Engineer,
(West), Allahabad.

eo Applicant.

C/A Shri K.P. Singh

Versus

1., Unicn of India through The Defence Secretary,
Ministry of Defence, South Block, New Delhi,

2. The Engineer-in-Chief's Branch

Army Headquarters, Kashmir House,
Rajaji Marg, DHQ PO NEW DELHI,.

3. The Chief Engineer,
HQ Central Command,
M.Gq Road. Lucmm -2 ™

4. The Chief Engineer,
| Air Force,
Camp Hanoman,
AHEMADABAD,

5. The Garrison Engineer,
---2/-
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[he applicgilt was appolinted on the post of
Larpenter as Ulass 1V employee 1in s€plember 1973 (Pay

scale fse 210=2%0)e e was lolar ON promdtey to tie

post Of Labinet maker &t warrison Englneer, Bnuj, Gujrate.
fne pust 01 Lablnel waker has been re-designgted as Lerpenter
QL gue 4, vide veneral wanager, Bnuj, P.l.U, dated 23.03.75
(Pay sCale Of fso 2060-40U). [ne pay scele Of tlhie pUst was

Pevlised Lo fs. 380=500 1in |Y8l.

S ACCUL diny TO the gppllicoilt, Thne Lespoilgents gre
Ieguirted tu f1x tne pay Of Lhe applicaill o> Latpeller G ade
1 in the pay scale Of 5. £00-400 from wmarcn 1978 to
15¢10.81 anu furttier in tne scale Of is. 380-500 from

10, 10.198) to 1Y83 witn arrears of pay. [The applicgnt

haes made number Of representgtions to tre responuelits but

ils reguest hgs NOt beel acceeded to.

3e He has svught tne relief, requesting tne [iibunel
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10 Jgirect tne worrlson cnglneer (west), allalicbaa and
GaLrison Englneer, Maliya Kutch To fix the pay Of the
applicent on the post Of CLarpenter Gagde 4 (ise 200-400)
Jduring perloud froum wmarch 1978 to 1981 and subseqguently
fix his ﬁdy unger =40, witn perivuicgl lncreunefits gng
payment Of altecrs incluadsily 18e penal inter@st, ne has
also prayea to girect responuent no, S ang f not tu glter

0r wltharew afly entry inecue 1 [ils service bOOK ON paye NOs2le

4. lhe responuents nave stated thgt the gpolicent
was Only Lugrpenter and was Never promuted L0 (grpenter

LL aue 4. However,'they had sanitted thet the gpplicent
passed tne tizde test of Cablnet Waker during the year
1978. But he has not pbeen promoted to tne post of
Carpenter @rade 1 till September 1981. +According to them
speclal P.T.U, uated 23.03.78 was cahcelleu vlide Orger
dated 14.07.75. Hen?e, trie guestion 0f _fixgtiun
Shepiy oE DA atienntoss not atsey s o
5. 200-400 has rightly been done whicn hgs alsc been
approvea by L.#.Us (P) Jam hNagyar. TIhey hgve also stated
thnat tne entry on the lpgsis of P, T,U, datea 14.07.78 waS
not laue 1N Tne servilice bUUK allu beCguse Of Tuls mlstake Lhe

pelltlo-ner 1s claglimlng the re-flixagtion of his pPaye

De Ine agpplicant 1n support Or nNils U, s lias enclosed
following letters/oryers issued by the respongents:-
i, 1305/ Fix/ 352/ LA dated 21.10.%4
(Go Eoy Allanabad) wiNexuwe #-1l

ii, 2{_}.{/.341/&.1:1 daated opelenber, 94
(G- f‘.-' nnliyaJ HilNgxuy e -R-Q
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1ii, 1202/333/El dated 02.09.9%
(Gee. Naliys) Annexure A1

ive 1628/BS/68/ELIB dated 21.06.90 (GiE. &llahicbad)

Ve 1305/ Fix/ 202/ Ela dated 21.07.9%4 (Gie. allahabad)
vi. Spl/4/78 Jsted 23.03.78 (wnexure Ra-1ill)

O. ine extract Of paye 21 Of The service DOOK
which 1s annexed witn U. A, as paye 58, clearly snoys
Lhnat The gpplicunts' post of Carpenter was fe-designated

ags Carpenter urade=d.

Te Heard oftl K.P. 23lnygh, for the applicant and
shri D,S. shuklg proxy to snri N.B. aingh for the respongents,
From the dOocuments gnnexed by the apg&iic._-.é}t, 1t 1s quite clea
tnet the gpplicant was promoted to t,ﬁe:_,_g aue 4 Cgrpenter

from Marcn 1978.

8. fne respongents are, therefore, ulrected

to re-fix tne paey 01 lne gpplicant on the post of Carpenter
Grade 1 in the pay scale Of K. 260-400, during thne period
from marchn 1978 to 1981 ana subseqguently fix thne pay

unuer: RFR-BO with all consequentigl benefits, within g
period of tnree months from the agasle ©f comnunicatlioi of

thlis OI yere.

g, NO Orgder as to cOsts .
Mempei—A
/ pc/




